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SPECIAL MENTIONS

[MR. DEPUTY CHAIRMAN in the Chair}

MR. DEPUTY CHAIRMAN: Hon. Members, please take you seats.
The House is not adjourned. We are transacting the business.

Demand to include Bhoti in the Eighth Schedule of the
Constitution

SHRI TARLOCHAN SINGH (Haryana): Sir, Article 26 of the Indian
Constitution gives liberty to all the religions to establish and maintain their
places of worship. Buddhists are the only people in India who are deprived
of this privilege. The Bodh Gaya Temple is the most sacred place for the
buddhist all over the world. But, Buddhists are not allowed to manage the
working of this shrine. Under an Act of Bihar Government, management
has been given to a Committee, headed by the District Magistrate, having
four Buddhist and four Hindu members. The Act empowers the Government
to nominate a Hindu as the Chairman of the Committee, during the period
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District Magistrate, Gaya, is a non-Hindu. In spite of the requests of the
Buddhist organisations, the Government of Bihar has not agreed to have
only Buddhist Members in this Committee. Even the statutory
recommendation of the National Commission for Minorities for this has
been ignored. Bihar is under President's Rule, and | request that the
Government of India should rise to the occasion to fulfil the aspirations of
the Buddhist minority community.

Bhoti is the language of all Himalayan Buddhists, living from North-
Eastern States to Laddakh. This language should be included in the Eighth
Schedule of the Indian Constitution. The Buddhists have also another grouse
of wrong enumeration of their population during 2001 Census. They have
not been properly recorded in all the States. Buddha Jayanti has not been
declared a holiday in most of the States. | also request that next year the
Government of India may celebrate 2550th birthday of Lord Buddha in an
elaborate manner befitting the occasion.

SHRI JAIRAM RAMESH (Andhra Pradesh): Sir, | associate myself with
the Special Mention made by Shri Tarlochan Singh.

SHRI ROBERT KHARSHING (Meghalaya): Sir, | associate myself with
the Special Mention made by the hon. Member.

SHRI PALDEN TSERING (Sikkim): Sir, | also associate myself with the
Special Mention made by the hon. Member.
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